
ORISSA HIGH COURT

FILING REPORT AS ON :17/01/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0000486/2020 GANGADHAR MUDULI MANORANJAN PADHY MACHHKUND /75 /2019

VS VS ()

STATE OF ODISHA //

2 BLAPL/0000487/2020 JAHAR KUMAR MOHANTY ARUN KUMAR BUDHIA KHUNTA /159 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0000488/2020 AMAR SOLANGI @ GEDU  SOLANGI AMNIRUDHA  DAS DHARMASALA /336 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0000489/2020 SK SAJIBUL @ SAJIBUL JUGAJIT PANDA RAIRANGPUR (RURAL) /106 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0000490/2020 KUNTA NAYAK SUBASH CHANDRA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

6 BLAPL/0000491/2020 SK.AFSAR @ JOHN DIPAK KUMAR SAHOO DARGHA BAZAR /116 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0000492/2020 KOUSHELENDRA KUMAR @ LALLU ASHUTOSH MISHRA S.P.(CID-CRL),CUTTACK /1 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0000493/2020 KANHEIYA @ KRISHNA KATA SUSANTA KUMAR TRIPATHY SAINTALA /7 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0000494/2020 AMULYA KUMAR NAYAK BAHAN PARIDA BRAHMAGIRI /90 /2019

VS VS ()

STATE OF ODISHA //

10 BLAPL/0000495/2020 GATIA @ MANGOBINDA @ GATIKRUSHNA BAIRIGANJANBISWAJIT NAYAK KANAS /129 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0000496/2020 NALIA @ JITUNU @ JITUN SAMANTARAY BISWAJIT NAYAK KANAS /129 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0000497/2020 PRASANTA KUMAR SAMAL DURLLABHA RANJAN MISHRA ANGUL TOWN /22 /2009

VS VS ()

STATE OF ODISHA //

13 BLAPL/0000498/2020 NABIN NAYAK ANIRUDHA DAS NABARANGAPUR TOWN /102 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0000499/2020 JAGANNATHA NAYAK @ JAGA @ SANAJAGAB.MOHAPATRA RAIKIA /72 /2015

VS VS ()

STATE OF ODISHA //

15 BLAPL/0000500/2020 RAJESH NAYAK @ BABUL SANJAY KUMAR DAS-2  /196 /2019

VS VS ()

STATE OF ODISHA //

16 BLAPL/0000501/2020 SODI LENIN @ RABI PRASANTA KUMAR NANDA MOTU /76 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0000502/2020 PINTU SAHOO SOUMYA RANJAN DAS BIRMITRAPUR /124 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0000503/2020 PURUN ROUT UMAKANTA BARIK RAIGHAR /82 /2018

VS VS ()

STATE OF ODISHA //

19 BLAPL/0000504/2020 KARAN MURMU HEMANTA KUMAR MOHANTA BANGRIPOSI /139 /2019

VS VS ()

STATE OF ODISHA //

20 BLAPL/0000505/2020 DUSMANT DAS DINABANDHU NAYAK BADACHANA /176 /2017

VS VS ()

STATE OF ODISHA //

21 BLAPL/0000506/2020 GURU @ GURU CHARAN MAHARANA UNMESH CHANDRA JENA BHADRAK RURAL /514 /2019

VS VS ()

STATE OF ODISHA //

22 BLAPL/0000507/2020 RAJKIRAN PRASAD SAHA MADHUSUDAN CHHOTARAY CUTTACK SADAR /435 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0000508/2020 KANHA @ JYOTI PRAKASH DAS SMRUTI RANJAN MOHAPATRA RAJKANIKA /314 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0000509/2020 SK.ASAMUDDIN @ SK.HESAMUDDIN MD.G.MADANI DHARMASALA /532 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0000510/2020 OMI RAM NALINI KANTA MOHANTY JEYPORE SADAR /95 /2019

VS VS ()

STATE OF ODISHA //

26 BLAPL/0000511/2020 VARUN KUMAR CHATURVEDI REPUBLIC OF INDIA  / /0

VS VS ()

REPUBLIC OF INDIA //

27 BLAPL/0000512/2020 K.MOHAN PATRA S.S.RAO KORAPUT VIGILANCE /32 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0000513/2020 SK.MAMUD @ MABUD AMULYA RATNA PANDA SAHADEV KHUNTA /319 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0000514/2020 PANKAJ CHOUDHURY @ HONNY SUVASHISH PATTNAIK MAHILA P.S.(BBSR) /85 /2017

VS VS ()

STATE OF ODISHA //

30 BLAPL/0000515/2020 SK.KADAR MAHAMMED BASANT KU DAS SPL.TASK FORCE /2 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0000516/2020 BISWAJIT NAIK SUJATA JENA ANGUL TOWN /5 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0000517/2020 BHAJA @ BHAJARAM BISOYI S.PATRO ASKA /76 /2017

VS VS ()

STATE OF ODISHA //

33 BLAPL/0000518/2020 SONU YADAV RAMESH AGARWAL  / /0

VS VS ()

STATE OF ODISHA //

34 BLAPL/0000519/2020 SOMANATH KHARA @ MAHES @ HADU PRASANTA KUMAR NANDA CHITRAKONDA /77 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0000520/2020 RAJU @ RAJKISHORE SAHOO MD.RIAZ DHAMNAGAR /12 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0000521/2020 SAURI  @ SURUBABU   MOHAPATRA PRASANTA KUMAR ROUTRAY BARGARH SADAR /116 /2019

VS VS ()

STATE OF ODISHA //

37 BLAPL/0000522/2020 BASANTA DIGAL NIHAR RANJAN SAHOO  / /0

VS VS ()

STATE OF ODISHA //

38 BLAPL/0000523/2020 SUKA @ SUKABATI PODH D.R.SUNDARAY BOLANGIR SADAR /48 /2018

VS VS ()

STATE OF ODISHA //

39 BLAPL/0000524/2020 HAREKRUSHNA KISHAN R.N.PATNAIK BONAI /77 /2019

VS VS ()

STATE OF ODISHA //

40 CMAPL/0000064/2020 JUTAN NAIK ADV  / /

VS VS ()

MANGULI NAIK //

41 CMAPL/0000065/2020 PUSPANJALI MOHARANA ADV  / /

VS VS ()

STATE OF ODISHA //

42 CMAPL/0000066/2020 RAMALEELA COMMITTEE OF VILLAGE BRAHMAPADAPATNAADV  / /

VS VS ()

GANESWAR SAHU //

43 CMP/0000054/2020 RAMA CHANDRA MALLICK B.S.MISHRA 3  / /

VS VS ()

LAXMIDHAR MALLICK //

44 CMP/0000055/2020 SARAT MAHABHOI SIDHESWAR RATH  / /

VS VS ()

RISHAB PROMOTERS PVT LTD //

45 CMP/0000056/2020 SULOCHANA BEWA SOUMYA MISHRA  / /

VS VS ()

RABINDRA MOHARANA //
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46 CMP/0000057/2020 ARNAPURNA JANI PARTHA SARATHI DAS  / /

VS VS ()

PITABASH BEHERA //

47 CMP/0000058/2020 GHANASHYAM MAHARANA ASHOK KUMAR MOHAPATRA 1  / /

VS VS ()

AKHAYA KUMAR JENA //

48 CMP/0000059/2020 RABINDRANATH SAHOO BIBEKANANDA BHUYAN  / /

VS VS ()

LALITA NAYAK //

49 CMP/0000060/2020 UTTAM KUMAR SHAW ALOK KU MOHANTY  / /

VS VS ()

RAGHUNATH SHAW //

50 CONTC/0000212/2020 SENIOR MANAGER, UCO BANK B.B.SWAIN  / /

VS VS ()

GITANJALI DAS //

51 CONTC/0000213/2020 M.D. ADIL ADV  / /

VS VS ()

H.K.PADHY //

52 CONTC/0000214/2020 ASHOK KUMAR PRADHAN BHARATI BHUSAN RATH  / /

VS VS ()

YESHODHARA CHOUDHURY //

53 CONTC/0000215/2020 SUBASH CHANDRA SWAIN ADV  / /

VS VS ()

BISHNU PADA SETHI //

54 CONTC/0000216/2020 PRITI JHARANA MOHANANDA ADV  / /

VS VS ()

AJAYA KUMAR BAITHARU //

55 CONTC/0000217/2020 PURNA CHANDRA MAHAPATRA ADV  / /

VS VS ()

CHITRA ARUMAGAM //

56 CONTC/0000218/2020 SARADA PRASANNA SAHU PRAFULLA KUMAR RATH  / /

VS VS ()

G.MATHIVATHANAN //

57 CONTC/0000219/2020 TRILOCHAN CHOUDHURY ADV  / /
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VS VS ()

PRADEEP KUMAR SAHOO //

58 CONTC/0000220/2020 RABINARAYAN BISWAL ADV  / /

VS VS ()

SANJAY KUMAR ROUT //

59 CONTC/0000221/2020 LAXMANA MISHRA ADV  / /

VS VS ()

MANORAMA BHUYAN //

60 CONTC/0000222/2020 PREMALATA MEKAP TANMAY MISHRA  / /

VS VS ()

PREM CH.CHOUDHARY //

61 CONTC/0000223/2020 SATYANANDA MOHANTY TANMAY MISHRA  / /

VS VS ()

PREM CH.CHOUDHARY //

62 CONTC/0000224/2020 BHUBANANANDA BISWAL ADV  / /

VS VS ()

PREM CHANDRA CHOUDHARY //

63 CONTC/0000225/2020 AMAITA RAY ADV  / /

VS VS ()

PREM CH.CHOUDHARY //

64 CONTC/0000226/2020 MINAKHI DEVI ADV  / /

VS VS ()

PREM CH.CHOUDHARY //

65 CONTC/0000227/2020 APARNA CHAYANI@CHAIN ADV  / /

VS VS ()

PREM CH.CHOUDHARY //

66 CONTC/0000228/2020 ANNAPURNA DASH ADV  / /

VS VS ()

NIRANJAN BEHERA //

67 CONTC/0000229/2020 NARAHARI SAHOO ADV  / /

VS VS ()

BIBHU PR.SARANGI //

68 CONTC/0000230/2020 GANDHI PRADHAN ANUP UDAYA SENAPATI  / /

VS VS ()
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G.SRINIVAS //

69 CONTC/0000231/2020 GOBINDA BEHERA SAMIR KUMAR MISHRA  / /

VS VS ()

G.MATHIVATHANAN //

70 CONTC/0000232/2020 KRUSHNA CHANDRA BEHERA ADV  / /

VS VS ()

SECRETARY, PENSION AND PUBLIC GRIVANCE GOVT. //

71 CONTC/0000233/2020 UMAKANTA SAMAL ADV  / /

VS VS ()

SAMARTH VERMA //

72 CONTC/0000234/2020 SURENDRA KUMAR DAS ADV  / /

VS VS ()

VISHAL GAGAN //

73 CRLA/0000056/2020 NALINIKANTA MUDULI PRAVAKAR BEHERA BHUBANESWAR VIGILANCE /25 /2000

VS VS ()

AUTHORIZED OFFICER, SPECIAL COURT, BHUBANESWAR //

74 CRLA/0000057/2020 MIRZA MURMU SWARUP KUMAR PATNAIK  / /0

VS VS ()

STATE OF ODISHA //

75 CRLMA/0000018/2020 KAILASH MAHAPATRA ADV.  / /0

VS VS ()

PRATIMA MAHAPATRA //

76 CRLMA/0000019/2020 DHABALESWAR MOHARANA ADV. ASKA /54 /2007

VS VS ()

STATE OF ORISSA //

77 CRLMC/0000161/2020 RAJLAXMI RAY H.M.DHAL  / /0

VS VS J.M.F.C,CUTTACK(Cuttack)

M/S.SHRIRAM TRANSPORT FINANCE CO.LTD ICC/0001404/2015

78 CRLMC/0000162/2020 PRAGYAN PRIYADARSINI BARIK ARUN KU.DAS  / /0

VS VS ()

LAL MOHAN SABAT //

79 CRLMC/0000163/2020 SUJAN@SURYA@SURYAMANI MOHANTY KASHINATH PATTNAIK CUTTACK SADAR /224 /2009

VS VS ()

STATE OF ODISHA //
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80 CRLMC/0000164/2020 SUBASH CHANDRA SAHU ARUN KUMAR DAS  / /0

VS VS ()

SUDARSAN SAHU //

81 CRLMC/0000165/2020 JYOTI PRAKASH BISWAL SURYA NARAYAN PATNAIK DHARMASALA /593 /2019

VS VS ()

STATE OF ODISHA //

82 CRLMC/0000166/2020 MANU DURIA SUNIL KU.PANDA SUNABEDA /32 /2014

VS VS ()

STATE OF ODISHA //

83 CRLMC/0000167/2020 RINA SIKDAR KRUSHNA CHANDRA DASH ORKEL /60 /2018

VS VS ()

STATE OF ODISHA //

84 CRLMC/0000168/2020 ANIL MALLIK BISWARANJAN DALAI BANKI /4 /2019

VS VS ()

STATE OF ODISHA //

85 CRLMC/0000169/2020 RAMA SHANKAR TIWARI RAKESH KUMAR MALLICK EOW,BHUBANESWAR /2 /2013

VS VS ()

REPUBLIC OF INDIA //

86 CRLMC/0000170/2020 ARINDAM BANERJEE LALITENDU MISHRA NIKIRAI /3 /2017

VS VS ()

STATE OF ODISHA //

87 CRLMC/0000171/2020 ANTARYAMI BADU SIDHESWAR RATH  / /0

VS VS ()

RAJANIKANTA NAYAK //

88 CRLMC/0000172/2020 ANTARYAMI BADU SIDHESWAR RATH  / /0

VS VS ()

RAJANIKANTA NAYAK //

89 CRLMC/0000173/2020 SURI@SURENDRA PRADHAN@SARAT M/S AMITAV TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

90 CRLMC/0000174/2020 JANI@SK ALAM M/S SAMARENDRA MOHANTY  / /0

VS VS ()

STATE OF ODISAH //

91 CRLMC/0000175/2020 JATADHARI SAHOO  / /0
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VS VS ()

STATE OF ODISHA //

92 CRLMC/0000176/2020 TRINATH SAHOO M/S AMITAV TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

93 CRLMC/0000177/2020 PRAMILA PATRA M/S JAYANTA KU. MAJHI  / /0

VS VS ()

STATE OF ODISHA //

94 CRLMC/0000178/2020 NILA BEHERA M/S ABHAYA KUMAR PARIDA  / /0

VS VS ()

STATE OF ODISHA //

95 CRLMC/0000179/2020 SUBASH CHANDRA SAHANI M/S RABINDRANATH SENAPATI  / /0

VS VS ()

THE STATE OF ODISHA //

96 CRLMC/0000180/2020 SARBESWAR MURUDI M/S B.K.NAYAK  / /0

VS VS ()

STATE OF ORISSA //

97 CRLMP/0000069/2020 CHINMAYEE PRADHAN BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

98 CRLMP/0000070/2020 MUTUKA RANA T.R.MEHER  / /0

VS VS ()

STATE OF ODISHA //

99 CRLMP/0000071/2020 BHIMA MADKAMI KAILASH CHANDRA SAHOO MALKANGIRI /341 /2019

VS VS ()

GOVT OF ODISHA //

100 CRLMP/0000072/2020 ANITA MANJARI DASH SASMITA DEBATA  / /0

VS VS ()

DCP, CUTTACK URBAN POLICE //

101 CRLMP/0000073/2020 SASMITA DAS SALAUDDIN KHAN  / /0

VS VS ()

PRAVAT KUMAR DAS //

102 CRLMP/0000074/2020 KHIROD CHANDRA MALICK ASHIS KUMAR MISHRA  / /0

VS VS ()
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STATE OF ORISSA //

103 CRLMP/0000075/2020 PRASANT KUMAR HARICHANDAN K.C.RAJGURU MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

104 CRLMP/0000076/2020 SUMIT KUMAR MALLIK AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ORISSA //

105 CRLMP/0000077/2020 MADHUSMITA SETHY SITIKANT MISHRA  / /0

VS VS ()

STATE OF ORISSA //

106 CRLMP/0000078/2020 BHIMA CHARAN SAHOO M/S.BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

107 CRLREV/0000042/2020 SASMITA  RANA CHINMAY MOHANTY  / /0

VS VS ()

TAPAS KUMAR PRADHAN //

108 CRLREV/0000043/2020 BIRENDRA KUMAR THAKUR P.MOHANTY SPL.TASK FORCE /6 /2018

VS VS ()

STATE OF ODISHA //

109 CRLREV/0000044/2020 SRIKALA SENAPATI DEVASHIS PANDA  / /0

VS VS ()

GITANJALI NAYAK //

110 FAO/0000035/2020 CHAKRADHAR KABAT GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

111 FAO/0000036/2020 DIVISIONAL MANAGER,NATIONAL INSURANCE CO.LTDPRASANTA KUMAR MAHALI  / /

VS VS ()

DASARATHI SWAIN //

112 FAO/0000037/2020 STATE OF ODISHA ADDL.GOVT ADVOCATE  / /

VS VS ()

PRANATI DAS //

113 FAO/0000038/2020 BHIKARI KANHAR@KANRA KISHOR KUMAR MOHANTY  / /

VS VS ()

UNION OF INDIA //
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114 FAO/0000039/2020 JAYADEV DAKUA SHAMBHU CHARAN NATH SHARMA  / /

VS VS ()

STATE OF ODISHA //

115 FAO/0000040/2020 BIJAY KUMAR OJHA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

DIVISIONAL MANAGER,NEW INDIA ASSURANCE CO.LTD. //

116 FAO/0000041/2020 SUKANT CH.BHUYAN@SUKANTA KUMAR BHUYANDILLIP KUMAR MOHAPATRA  / /

VS VS ()

DIVISIONAL MANAGER,M/S NEW INDIA ASSURANCE CO.LTD //

117 FAO/0000042/2020 SIBA PR.MALLIK2PRASANTA KUMAR MALLIKDILLIP KUMAR MOHAPATRA  / /

VS VS ()

DIVISIONAL MANAGER, NEW INDIA ASSURAANCE CO.LTD //

118 FAO/0000043/2020 BIRABAR SAHOO@BIRAKISHORE SAHOO DILLIP KU.MOHAPATRA  / /

VS VS ()

DIVISIONAL MANAGER, M/S NEW INDIA ASSURANCE CO.LTD. //

119 MACA/0000028/2020 MAINA MUNDA PRADEEP KUMAR MISHRA  / /

VS VS ()

BHAKTA RANJAN MISHRA //

120 MACA/0000029/2020 SUSAMA DAS ARUPUDAYA SENAPATI  / /

VS VS ()

SIBA PRASAD DUBEY //

121 MACA/0000030/2020 PRADEEP BISWAL DIPTY MOHAPATRA  / /

VS VS ()

BIKASH NAYAK //

122 MATA/0000008/2020 AMAR KUMAR SAHOO P.C.ACHARYA  / /

VS VS ()

MANASHI SAHOO //

123 MATA/0000009/2020 SUSANTA KUMAR GAAN SAMIR KUMAR MISHRA  / /

VS VS ()

ARYA GOUTAMI NATH //

124 OTAPL/0000001/2020 COMMISSIONER OF CUSTOMS(PREVENTIVE),BBSRTUSHAR KANTI SATAPATHY  / /

VS VS ()

SUNIL VERMA //

125 RPFAM/0000018/2020 S.SATYANARAYANA BAIJAYANTI MOHANTY  / /
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VS VS ()

S.MADHABI //

126 RPFAM/0000019/2020 MADHUSUDAN SUNA UPENDRA KUMAR SAMAL  / /

VS VS ()

SANJUKTA SUNA //

127 RPFAM/0000020/2020 KISHORE CH.ROUT RANJIT MOHANTY  / /

VS VS ()

SAKUNTALA ROUT //

128 RSA/0000019/2020 KUMARI BEHERA M.BALAKRISHNA RAO  / /

VS VS ()

JUDHISTHIR BEHERA //

129 RSA/0000020/2020 JILANI SAHA UMAR D.P.MOHANTY  / /

VS VS ()

MALLIK HAROON //

130 RSA/0000021/2020 BISWARANJAN ROUT DEEPALI MAHAPATRA  / /

VS VS ()

GURU CH.ROUT //

131 RSA/0000022/2020 KISHOR MOHAPATRA SWARUP KUMAR PATNAIK  / /

VS VS ()

JAYANTA KUMAR MOHAPATRA //

132 RVWPET/0000025/2020 M/S. B.K.MOHAPATRA ADV  / /

VS VS ()

INCOME TAX OFFICER,BHADRAK //

133 RVWPET/0000026/2020 SUSHANTA KUMAR PRADHAN ASHOK KUMAR MOHPATRA  / /

VS VS ()

STATE OF ODISHA //

134 RVWPET/0000027/2020 SURYAMANI BEHERA MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

135 RVWPET/0000028/2020 PRASANTA KUMAR GURU S.P.NATH  / /

VS VS ()

STATE OF ODISHA //

136 RVWPET/0000029/2020 THE STATE OF ODISHA ADDL.GOVT. ADV  / /

VS VS ()
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SUKANTA CHANDRA DAS //

137 TRP(C)/0000015/2020 SMITA MOHARANA@OJHA BASUDEV MISHRA  / /

VS VS ()

SUSANTA KUMAR MOHAPATRA //

138 TRP(C)/0000016/2020 YEDURU HEMALATA BAIJAYANTI MOHANTY  / /

VS VS ()

YEDURU JAGADEES KUMAR //

139 TRP(C)/0000017/2020 TANWIR KHANAM SOUMYA RANJAN DAS  / /

VS VS ()

SK.ALLAUDDIN //

140 TRP(C)/0000018/2020 SUSMA PUTI RAAKESH K.DAS  / /

VS VS ()

MINAKETAN PRUSTY //

141 TRPCRL/0000008/2020 SUSILA PRADHAN MAMATA MISHRA GADISAGADA /6 /2010

VS VS ()

STATE OF ODISHA //

142 WA/0000041/2020 PRASANTA KUMAR SWAIN SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

143 WA/0000042/2020 DIRECTOR GENERAL OF POLICE,CENTRAL RESERVE POLICE FORCEBIMBISAR DASH  / /

VS VS ()

SUKUMAR MOHANTY //

144 WA/0000043/2020 KUMARI BEHERA SUBHASISH DAS  / /

VS VS ()

CENTRAL ELECTRICITY SUPPLY UTILITY //

145 WA/0000044/2020 JITENDRA CHHATRIA RAJEET ROY  / /

VS VS ()

STATE OF ODISHA //

146 WA/0000045/2020 UNION OF INDIA GYANALOKA MOHANTY,CENTRAL GOVT COUNSEL  / /

VS VS ()

SUNIL CHANDRA MOHAPATRA //

147 WP(C)/0001846/2020 COMMITTEE OF MANAGEMENT OF SUNDARGARHM/S.PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0001847/2020 ROJALIN BEHERA M/S.AKSHAYA  KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0001848/2020 SUBHA SANTOSH MISHRA M/S. AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0001849/2020 DHANESWAR SETHI M/S.M.PRATAP  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0001850/2020 MADAN BARIK M/S.M.PRATAP  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0001851/2020 DHARMU DHARUA M/S.B.SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0001852/2020 NILAKANTHA MAJHI M/S.B.SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0001853/2020 PADMINI BEHERA M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0001854/2020 JANMEJAYA SAHU M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

156 WP(C)/0001855/2020 NALINI KANTA GOUDA M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0001856/2020 INSTITUTE OF PROFESSIONAL STUDIES M/S.SOUMYA MISHRA  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0001857/2020 GARIVA BAGH M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

159 WP(C)/0001858/2020 KISHORE KUMAR MALLICK @ MOHAPATRA M/S.SHASHI BHUSAN JENA  / /

Page 14/47



ORISSA HIGH COURT

FILING REPORT AS ON :17/01/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

160 WP(C)/0001859/2020 HRUSHIKESH CHHOTARAY M/S. SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

161 WP(C)/0001860/2020 BHIMASEN MUDULI M/S.SASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0001861/2020 HARIHAR MAHARANA M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0001862/2020 GUNANIDHI SAHU SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0001863/2020 SANSARI BARIK M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0001864/2020 DHARMANANDA BEHERA SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0001865/2020 AKHILA KUMAR JENA M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

167 WP(C)/0001866/2020 JAYANTA KUMAR PATEL SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0001867/2020 RAMESH CHANDRA NAYAK SHASHI BHUSAN JENA  / /

VS VS ()

ENGINEER IN CHARGE RWS AND S(O) //

169 WP(C)/0001868/2020 BRAJA KISHORE KANTHA M/S.RANJIT MOHANTY  / /

VS VS ()

COLLECTOR, KENDRAPARA //

170 WP(C)/0001869/2020 CHAMPA MALLICK M/S.HIMANSHU SEKHAR PANDA  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0001870/2020 PATITAPABAN DEHURY M/S.S.K.OJHA  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0001871/2020 KULAMANI SUKLA RAMESH CHANDRA OJHA  / /

VS VS ()

COMMISSIONER LAND RECORDS AND SETTLEMENT //

173 WP(C)/0001872/2020 PURUSOTTAM SINGH M/S.S.K.OJHA  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0001873/2020 KULAMANI SUKLA RAMESH CHANDRA OJHA  / /

VS VS ()

COMMISSIONER LAND RECORD AND SETTLEMENT //

175 WP(C)/0001874/2020 BRAJA MOHAN GOEL M/S.SISIR KUMAR PUROHIT  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0001875/2020 BINAYA RANJAN CHOUHAN M/S.BHOJARAJ SETH  / /

VS VS ()

CHAIRMAN COUNCIL OF HIGHER SECONDARY EDUCATION //

177 WP(C)/0001876/2020 BRAHMANANDA SUNA M/S.BHOJARAJ SETH  / /

VS VS ()

COLLECTOR,BOLANGIR //

178 WP(C)/0001877/2020 KULAMANI SUKLA M/S.RAMESH CHANDRA OJHA  / /

VS VS ()

COMMISSIONER LAND RECORD AND SETTLEMENT //

179 WP(C)/0001878/2020 KULAMANI SUKLA M/S.RAMESH CHANDRA OJHA  / /

VS VS ()

COMMISSIONER LAND RECORD AND SETTLEMENT //

180 WP(C)/0001879/2020 JANAKI SUKLA M/S.RAMESH CHANDRA OJHA  / /

VS VS ()

COMMISSIONER LAND RECORD AND SETTLEMENT //

181 WP(C)/0001880/2020 MOHAMMED JAHANGIR HOSSAIN M/S.J.BISWAL  / /

VS VS ()

STATE OF ORISSA //
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182 WP(C)/0001881/2020 NAROTTAM NAYAK M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0001882/2020 RAMANATH GURU M/S.AYODHYA NATH LENKA  / /

VS VS ()

STATE //

184 WP(C)/0001883/2020 NIRANJAN PRADHAN M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0001884/2020 MAHESWAR PRADHAN M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0001885/2020 SABITRI PARIDA M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

DEPUTY DIRECTOR OF MINES, JAJPUR ROAD //

187 WP(C)/0001886/2020 GANGADHAR OJHA M/S. ADITYA KUMAR MOHAPATRA  / /

VS VS ()

DEPUTY DIRECTOR OF MINES JAJPUR //

188 WP(C)/0001887/2020 CHANDRAMANI PARIDA M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

DEPUTY DIRECTOR OF MINES, JAJPUR ROAD //

189 WP(C)/0001888/2020 ABHIRAM MALIK M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

DEPUTY DIRECTOR OF MINES JAJPUR //

190 WP(C)/0001889/2020 RANGADHAR PRADHAN M/S.ADITYA KU.MOHAPATRA  / /

VS VS ()

DEPUTY DIRECTOR OF MINES, JAJPUR ROAD //

191 WP(C)/0001890/2020 KRUSHNA CHANDRA JENA M/S. SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

192 WP(C)/0001891/2020 AMULYA KUMAR BEHERA M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

193 WP(C)/0001892/2020 JAGDISH PRASAD NAIK M/S.JAYDEEP PAL  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0001893/2020 RAGHUNATH BEHERA M/S.S.K.DASH  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0001894/2020 DHIRENDRA KUMAR SAHOO M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

196 WP(C)/0001895/2020 SUPRAVA MISHRA M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

197 WP(C)/0001896/2020 NABA KISHORE SAHOO M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

198 WP(C)/0001897/2020 DAMBARUDHAR SAMANTARAY M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

199 WP(C)/0001898/2020 SANGRAM SAI M/S. SURYA N.SATPATHY  / /

VS VS ()

THE MANAGING DIRECTOR,ORISSA POWER GENERATION  CORPORATION //

200 WP(C)/0001899/2020 PRASANTA KUMAR KHATUA M/S.B.N.PARIDA  / /

VS VS ()

CHIEF DISTRICT MEDICAL AND PUBLIC HEALTH OFFICER //

201 WP(C)/0001900/2020 LAXMIDHAR DAS BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

202 WP(C)/0001901/2020 PRASANTA KUMAR KHATUA M/S.B.N.PARIDA  / /

VS VS ()

DISTRICT MISSION DIRECTOR CUM CDMO NRHM //

203 WP(C)/0001902/2020 SUBRAT KUMAR BEHERA M/S.BISWAJIT MOHAPATRA  / /

VS VS ()

COLLECTOR DHENKANAL //

204 WP(C)/0001903/2020 ANTARYAMI DAS BIRAJA PRASANNA DAS  / /

VS VS ()

Page 18/47



ORISSA HIGH COURT

FILING REPORT AS ON :17/01/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

SUB-COLLECTOR, BARIPADA //

205 WP(C)/0001904/2020 DR.ANIL KUMAR BEHERA M/S. SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0001905/2020 SOMNATH MAHAL BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR,BARIPADA //

207 WP(C)/0001906/2020 LAMBODHAR BEHERA BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

208 WP(C)/0001907/2020 BATA KRISHNA SAHOO MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0001908/2020 BIDYADHAR DAS BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

210 WP(C)/0001909/2020 SAIDATTA DAS MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0001910/2020 SUBARNA NAIK BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

212 WP(C)/0001911/2020 MAYARAM NIAL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0001912/2020 SABITRI NAIK BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

214 WP(C)/0001913/2020 KALINGA BARIK BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

215 WP(C)/0001914/2020 CHHABILAL HANS @ GOUDA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0001915/2020 CHAGULU BARIK @ CHAGULA BARIK BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

217 WP(C)/0001916/2020 RABINDRA PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0001917/2020 MOHAN MURMU BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

219 WP(C)/0001918/2020 GHANASHYAM SAHU M/S.SANTANU KUMAR SARANGI  / /

VS VS ()

CHIEF MANAGER CUM AUTHORIZED OFFICER //

220 WP(C)/0001919/2020 DAYAL PATRA M/S.BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

221 WP(C)/0001920/2020 BHABANI BEHERA @ BHUAN SUNDAR BEHERABIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

222 WP(C)/0001921/2020 BINOD BINDHANI @ BINOD BESRA BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

223 WP(C)/0001922/2020 RANJIT KUMAR ROUT M/S.RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0001923/2020 ASIM KUMAR GIRI BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

225 WP(C)/0001924/2020 TARIQUE AHEMED M/S.SASWATI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0001925/2020 ARATI PAGAL BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR, BARIPADA //

227 WP(C)/0001926/2020 ASHOK KUMAR MOHANTY M/S.SASWATI MOHAPATRA  / /

Page 20/47



ORISSA HIGH COURT

FILING REPORT AS ON :17/01/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

228 WP(C)/0001927/2020 KAMALAKANTA BEHERA BIRAJA PRASANNA DAS  / /

VS VS ()

SUB-COLLECTOR,BARIPADA //

229 WP(C)/0001928/2020 M/S.SHREE BALAJI ENGICONS PVT.LTD M/S.PRABODHA CH.NAYAK  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0001929/2020 BAPINA SAHOO M/S.B.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0001930/2020 AMARNATH SAHOO BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0001931/2020 RAGHUNATH MISHRA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ORISSA //

233 WP(C)/0001932/2020 GOVT.OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

PRAFULLA KUMAR MOHANTY //

234 WP(C)/0001933/2020 KRUSHNA PARIDA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0001934/2020 SAHADEB BARIK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0001935/2020 TUSHAR RANJAN MISHRA M/S.BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0001936/2020 NARASINGH SAHOO BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0001937/2020 MANOJ KUMAR MISHRA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0001938/2020 PANDAB BARIK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0001939/2020 MANMATH NANDA SWAIN M/S. RAS BIHARI MOHAPATRA  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

241 WP(C)/0001940/2020 JOGENDRA NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0001941/2020 MADHU @ MADHUSUDAN KHATEI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0001942/2020 BHAGYASHREE BARIK M/S. P.R.MISHRA  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0001943/2020 RAJENDRA KUMAR PALAI M/S.DAYANIDHI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0001944/2020 GOBARDHAN NAYAK GOBARDHAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0001945/2020 SHRRE ACHARYA M/S.ASHOK KU.BEHERA  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0001946/2020 DUSMANTA SAHU M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

I.C.OF POLICE, WESTERN RANGE,ROURKELA //

248 WP(C)/0001947/2020 DUSMANTA SAHU M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

SUPERINTENDENT OF POLICE //

249 WP(C)/0001948/2020 DUSMANTA SAHU M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

I.G.OF POLICE WESTERN RANGE //
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250 WP(C)/0001949/2020 MIHIR KUMAR PARIDA M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0001950/2020 FAKIR MOHAN NAYAK A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0001951/2020 KAMALAKANTA MALLICK M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0001952/2020 SATYA SUNDAR DAS MOHAPATRA AMIYA KUMAR TARAI  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0001953/2020 SUDHANSHU SEKHAR MISHRA M/S.JATINDRA KUMAR MOHAPATRA  / /

VS VS ()

STATE ADMINISTRATIVE TRIBUNAL //

255 WP(C)/0001954/2020 PRAKASH CHANDRA DAS M/S.A.N.DAS  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0001955/2020 NARESH  KUMAR JENA KRUSHNA CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0001956/2020 RAMAKANTA GOCHHAYAT M/S. CHANDRAKANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0001957/2020 MEGHANA MOHANTY ALOK KUMAR DAS  / /

VS VS ()

LIFE INSURANCE CORPORATION OF INDIA //

259 WP(C)/0001958/2020 SAUDAMINI DASH M/S.KSHIROD KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0001959/2020 NIMAYANTI BEHERA AUROVINDA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0001960/2020 RAMO CECPL-JV M/S.KAMALA BIHARI PANDA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0001961/2020 JAYAPRAKASH NAYAK M/S.SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0001962/2020 R.SRINIVAS CHOUDHURY M/S.ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0001963/2020 BALAMUKUNDA NANDA M/S.DURLLAVA RANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0001964/2020 ISWAR CHANDRA  MISHRA K.K.BHUYAN  / /

VS VS ()

CHANCELLOR, ODISHA UNIVERSITY OF AGRICULTURE AND TECHNOLOGY //

266 WP(C)/0001965/2020 DHIRENDRA MALLIK M/S.NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0001966/2020 BIRAKISHORE DEY M/S.ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0001967/2020 SANTANU  KUMAR ROUTRAY KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0001968/2020 PRADEEPT KUMAR PARIDA M/S.NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0001969/2020 CHITTA RANJAN MISHRA M/S.ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0001970/2020 PRAKASH CHANDRA PRADHAN SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0001971/2020 NANDADULAL DANDAPAT M/S.PRABODHA CH.NAYAK  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0001972/2020 BISWANATH PANDA JAGABANDHU SAHU  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0001973/2020 BISWANATH  PANDA JAGABANDHU SAHU  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0001974/2020 DEBENDRA KUMAR TRIPATHY SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ORISSA //

276 WP(C)/0001975/2020 PRAKASH CHANDRA PATTNAYAK M/S.DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ORISSA //

277 WP(C)/0001976/2020 SMITA MOHARANA @ OJHA M/S.BASUDEV MISHRA  / /

VS VS ()

SUSANTA KUMAR MOHARANA //

278 WP(C)/0001977/2020 GURUJI RICE INDUSTRY M/S.DAYANANDA MOHAPATRA  / /

VS VS ()

GOVT.OF ORISSA //

279 WP(C)/0001978/2020 NITYANANDA KAR M/S.SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0001979/2020 KALENDRI BAGH SUMANTA KU. NAYAK  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0001980/2020 NAMASI SIRKA M/S.SUBHRANSU BHUSANA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0001981/2020 JAYANTI MOHAPATRA @ SARANGI M/S.SUBHRANSU BHUSANA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0001982/2020 BIPRA CHARAN PANDIT MIRRA GHOSE  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0001983/2020 M/S.SUMEET TRADERS SANTOSH KUMAR MISHRA  / /

VS VS ()

COMMISSIONER OF COMMERCIAL TAXES, ORISSA //

285 WP(C)/0001984/2020 HAREKRUSHNA ROUTRAY M/S.P.C.ACHARYA  / /

VS VS ()

STATE OF ORISSA //

286 WP(C)/0001985/2020 SANGRAM KESHARI  MOHAPATRA S.D.DAS  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0001986/2020 NETRANANDA MAHANTA M/S.P.C.ACHARYA  / /

VS VS ()

STATE OF ORISSA //

288 WP(C)/0001987/2020 M/S.SUMEET TRADERS SANTOSH KUMAR MISHRA  / /

VS VS ()

COMMISSIONER OF COMMERCIAL TAXES, ORISSA //

289 WP(C)/0001988/2020 BHAGIRATHI MISHRA M/S.P.C.ACHARYA  / /

VS VS ()

STATE OF ORISSA //

290 WP(C)/0001989/2020 M/S.ARUN UDYOG M/S.PRAMOD KISHORE CHAND  / /

VS VS ()

THE PRESIDING OFFICER,CGIT,BBSR //

291 WP(C)/0001990/2020 SANJIB KUMAR SINGH KALI PRASANNA  MISHRA  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0001991/2020 M/S.SUMEET TRADERS SANTOSH KUMAR MISHRA  / /

VS VS ()

COMMISIONER OF COMMERCIAL TAXES //

293 WP(C)/0001992/2020 ASUTOSH SAHU M/S.ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ORISSA //

294 WP(C)/0001993/2020 ANIL KUMAR SAHOO KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0001994/2020 KARTIKESWAR SAHU MAHITOSH SINHA  / /
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VS VS ()

ALL ODISHA STATE BANK OFFICERS CO-OP SOCIETY LTD //

296 WP(C)/0001995/2020 GOURI NAYAK M/S.ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ORISSA //

297 WP(C)/0001996/2020 ANUSAYA NAG S.K.JOSHI  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0001997/2020 SIBA PRASAD SEN M/S.PRASANTA KUMAR MOHANTY 2  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0001998/2020 KAMALAKANTA MISHRA J.RATH  / /

VS VS ()

SEEMA SATAPATHY @ MISHRA //

300 WP(C)/0001999/2020 SIBA SANKAR PATRO PIYUSH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0002000/2020 NARASINGH SWAIN M/S.SASWAT DAS  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0002001/2020 SMRUTI RANJAN JENA KALI  PRASANNA  MISHRA  / /

VS VS ()

NALINIKANTA PRADHAN //

303 WP(C)/0002002/2020 TAMANA PARBIN M/S.PRASANTA KUMAR MOHANTY-2  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0002003/2020 BHARAT CHARAN NAYAK M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0002004/2020 DR.JAYAKRISHNA TRIPATHY M/S.DEVASHIS PANDA  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0002005/2020 JANMEJAY  BARAL M/S.ARUN KUMAR PATRA  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0002006/2020 CHINMAYEE PANDA M/S.SRIKANTA MAHUNTA  / /

VS VS ()

THE STATE OF ODISHA //

308 WP(C)/0002007/2020 BHARAT CHARAN NAYAK M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0002008/2020 BHARATA BISWAL M/S.S.P.DAS  / /

VS VS ()

ODISHA ADMINISTATIVE TRIBUNAL //

310 WP(C)/0002009/2020 CHHABIPRIYA PANIGRAHI M/S.S.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0002010/2020 BABITA SAMAL M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0002011/2020 RAGHUNATH BISWAL KALI  PRASANTA  MISHRA  / /

VS VS ()

NALINIKANTA PRADHAN //

313 WP(C)/0002012/2020 PURNA CHANDRA DALAI M/S.J.K.MISHRA (2)  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0002013/2020 APSAR KHAN M/S.KABIR KUMAR JENA  / /

VS VS ()

THE INSPECTOR GENERAL OF REGISTRATION //

315 WP(C)/0002014/2020 SUDIP DHURUA SWAPNA KUMAR OJHA  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0002015/2020 ANTARYAMI BAG SWAPNA KUMAR OJHA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0002016/2020 DYUTIKRUSHNA KUMBHAR SWAPNA KUMAR OJHA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0002017/2020 BISHNUPAD SAMAL M/S.SANTOSH KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0002018/2020 KHYNAPRAVA NAYAK M/S.S.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0002019/2020 PRASANNA KUMAR PANI KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0002020/2020 BHAGYADHAR PRUSTY M/S.SANTOSH KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0002021/2020 SIDHESWAR PANDA M/S. A.S.NANDY  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0002022/2020 MAMATA MISHRA M/S. KAILASH CH.KAR  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0002023/2020 HAREKRISHNA ROUT K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0002024/2020 SUKANTI JENA S.K.PRADHAN -3  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0002025/2020 DAMODAR SAHOO K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0002026/2020 STATE OF ODISHA ADDL.GOVT. ADVOCATE  / /

VS VS ()

ABDUL RAHIM KHAN //

328 WP(C)/0002027/2020 BIKASH RANJAN SAMAL K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0002028/2020 MAHESWAR BEHERA SURYA NARAYAN PATNAIK  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0002029/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

SUKANTI BHUYAN //

331 WP(C)/0002030/2020 DR.RUDRAMADHAB MOHARANA M/S. PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

SECRETARY TO GOVT OF ODISHA //

332 WP(C)/0002031/2020 KRUSHNA CHANDRA ROUTRAY SIDDHARTHA SAMAL  / /

VS VS ()

STATE OF ORISSA //

333 WP(C)/0002032/2020 DR.BENUDHAR ROUT SURYA NARAYAN  PATNAIK  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0002033/2020 SANTOSH KUMAR BISWAL M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0002034/2020 RAMESH CHANDRA JHANKAR M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0002035/2020 SARAT CHANDRA BEHERA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0002036/2020 BUDHIBAMAN NAYAK M/S,KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0002037/2020 HARIHAR SOREN M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0002038/2020 SUPRAVA SATPATHY BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0002039/2020 BIBEKANANDA MAHAKUR M/S.NIRANJAN LENKA  / /

VS VS ()
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DIRECTOR GENERAL OF EMPLOYMENT AND TRAINING //

341 WP(C)/0002040/2020 M/S.BHAGABATI INDUSTRIES UMESH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0002041/2020 AJIT KUMAR SENAPATI M/S.NIRANJAN LENKA  / /

VS VS ()

DIRECTOR GENERAL OF EMPLOYMENT AND TRAINING //

343 WP(C)/0002042/2020 BURNDABAN GURU M/S.NIRANJAN LENKA  / /

VS VS ()

DIRECTOR GENERAL OF EMPLOYMENT AND TRAINING //

344 WP(C)/0002043/2020 PARADEEP 4T OWNERS ASSOCIATION M/S.SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0002044/2020 M/S.MOHANTY INDUSTRIAL ENTERPRISES UMESH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0002045/2020 SOMANATH KARAN M/S.NIRANJAN LENKA  / /

VS VS ()

DIRECTOR GENERAL OF EMPLOYMENT AND TRAINING //

347 WP(C)/0002046/2020 DR.KANHU CHARAN PATRO M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0002047/2020 DR.BIRAJMAN LAKRA M/S. SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0002048/2020 MAHESWAR  BEHERA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0002049/2020 CHARULATA PADHI HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0002050/2020 NIBASH SRICHANDAN M/S.GOPINATH PANDA  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0002051/2020 MAHENDRA PARAMANIK M/S.DR.J.K.LENKA  / /

VS VS ()

STATE OF ORISSA //

353 WP(C)/0002052/2020 BINOD BIHARI SAHOO HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0002053/2020 NEPAL PRAKASH SAMANTA M/S.S.K.NAYAK  / /

VS VS ()

THE COLLECTOR,CUTTACK //

355 WP(C)/0002054/2020 BALLAVA KUMAR SETHI HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0002055/2020 BIPRA CHARAN BAL M/S.RAMESH CHANDRA MISHRA  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0002056/2020 JAGABANDHU DASH M/S. PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0002057/2020 HALADHAR RANA HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0002058/2020 MAHENDRA KUMAR  SAHOO SURYA NARAYAN  PATNAIK  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0002059/2020 LAXMIPRIYA DEI HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

361 WP(C)/0002060/2020 ASHOK KUMAR MALLIK M/S.P.K.BEHERA  / /

VS VS ()

MANAGER CESU, KED-1 //

362 WP(C)/0002061/2020 DURBADAL  PANDA PANCHANAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

363 WP(C)/0002062/2020 TAFFAN KUMAR SWAIN M/S.R.P.DALAI  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0002063/2020 C.A. SATYENDRA KUMAR PADHI ADITYA MISHRA  / /

VS VS ()

THE COLLECTOR  AND  DISTRICT MAGISTRATE //

365 WP(C)/0002064/2020 NURUL HUSSAIN  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0002065/2020 SUDAM MALLICK BASUDEV PUJARI  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0002066/2020 AKHAYA KUMAR KAR M/S.R.P.DALAI  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0002067/2020 GOPAL   SARAN PALLAI AMITAV TRIPATHY  / /

VS VS ()

UNION OF INDIA //

369 WP(C)/0002068/2020 ADITYA  DEHURI M/S.R.P.DALAI  / /

VS VS ()

COMMISSIONER CUM SECRETARY //

370 WP(C)/0002069/2020 BAURIBANDHU PARIDA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0002070/2020 KEDAR CHARAN JENA M/S.R.P.DALAI  / /

VS VS ()

DEPUTY REGISTRAR,ORISSA ADMINISTRATIVE  TRIBUNAL //

372 WP(C)/0002071/2020 SURENDRA KUMAR RAY M/S.R.P.DALAI  / /

VS VS ()

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL //

373 WP(C)/0002072/2020 JAYAPRAKASH MOHANTY ASHOK KUMAR MOHAPATRA 1  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0002073/2020 SABITA MALLIK M/S.PRASANTA KUMAR BHUYAN  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0002074/2020 NABAKISHOR PANDA M/S.S.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0002075/2020 SARBESWAR SWAIN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0002076/2020 KHIROD NAYAK M/S. R.P.DALEI  / /

VS VS ()

ODISHA STATE COOPERATIVE MARKETING PRODUCERS FEDERATION LTD. //

378 WP(C)/0002077/2020 PRAVAMAYEE MOHAPATRA M/S.S.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

379 WP(C)/0002078/2020 ANJULATA  TRIPATHY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0002079/2020 SUBASH SUNDARAY M/S.SAMIR KUMAR MISHRA  / /

VS VS ()

UCO BANK ASHOK NAGAR,BBSR //

381 WP(C)/0002080/2020 PM CONTRACTORS PVT.LTD. M/S. BIBHUTI BHUSAN MISHRA-2  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0002081/2020 JYOTIPRAKASH  BEJA KRISHNA  CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

383 WP(C)/0002082/2020 PRAHALLAD SAHOO B.S.RAYAGURU  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0002083/2020 SANDEEP KUMAR PANI M/S.SUMANTA KU.NAYAK  / /

VS VS ()

STATE OF ODISHA //

385 WP(C)/0002084/2020 SATYAJIT BEHERA M/S.SUMANTA KU.NAYAK  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0002085/2020 SARBESWAR DAS ANUP UDAYA SENAPATI  / /

VS VS ()

ODISHA GRAMYA BANK //

387 WP(C)/0002086/2020 SATBIR  SINGH BEDI M/S.SIDHARTHA MISHRA  / /

VS VS ()

STATE OF ODISHA //

388 WP(C)/0002087/2020 BRAJABANDHU JENA M/S.SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

389 WP(C)/0002088/2020 SARATHI PATRO M/S. K.K.SWAIN  / /

VS VS ()

COMMISSIONER CUM SECRETARY //

390 WP(C)/0002089/2020 MANJURANI PATNAIK KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

391 WP(C)/0002090/2020 JAHARLAL UPADHYAYA M/S.K.K.SWAIN  / /

VS VS ()

SECRETARY TO GOVT.SCHOOL AND MASS EDUCATION //

392 WP(C)/0002091/2020 PREMANANDA MEHER SUBHASREE MOHANTY  / /

VS VS ()

OAT, BHUBANESWAR //

393 WP(C)/0002092/2020 RAJENDRA ORAM RAMESH AGARWAL  / /

VS VS ()

ADM CUM DISTRICT REGISTRAR, SAMBALPUR //

394 WP(C)/0002093/2020 SANJU DEI M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

395 WP(C)/0002094/2020 ABHAYA KUMAR KHATUA M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

396 WP(C)/0002095/2020 MANAS RANJAN MOHAPATRA M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

397 WP(C)/0002096/2020 GAYATRI BEHERA RAMAKANTA SAHOO  / /
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VS VS ()

STATE OF ODISHA //

398 WP(C)/0002097/2020 SANTOSH KUMAR RANA M/S.K.K.SWAIN  / /

VS VS ()

APARAJITA SARANGI //

399 WP(C)/0002098/2020 DHIRENDRA KUMAR DASH BIKRAM KESHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

400 WP(C)/0002099/2020 SUCHITRA KUMAR SAHOO M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

401 WP(C)/0002100/2020 HIMANSHU SEKHAR DAS M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

402 WP(C)/0002101/2020 ANJALI PATTNAIK RAMAKANTA SAHOO  / /

VS VS ()

OAT, BBSR //

403 WP(C)/0002102/2020 SRIDHAR NAIK M/S.SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ORISSA //

404 WP(C)/0002103/2020 SUBRAT KUMAR TRIPATHY M/S. AUROVINDA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

405 WP(C)/0002104/2020 JALADHAR BEHERA M/S.SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ORISSA //

406 WP(C)/0002105/2020 DHRUBA CHARAN PARIDA M/S.CHANDRAKANTA PRADHAN  / /

VS VS ()

STATE OF ODISHA //

407 WP(C)/0002106/2020 GAGAN BIHARI MOHAPATRA M/S.SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ORISSA //

408 WP(C)/0002107/2020 NARAYAN GADTIA RAMAKANTA SAHOO  / /

VS VS ()
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OAT, BBSR //

409 WP(C)/0002108/2020 DUKHIRAM MAHALIK M/S.KSHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0002109/2020 MINATI SWAIN M/S. S.K.SAMAL  / /

VS VS ()

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL //

411 WP(C)/0002110/2020 M/S.SAHU CONSTRUCTION M/S.S.N.SHARMA  / /

VS VS ()

MAHANADI COAL FIELDS LTD. //

412 WP(C)/0002111/2020 DR.SURYA NARAYAN RATH RAMAKANTA SAHOO  / /

VS VS ()

OAT, BBSR //

413 WP(C)/0002112/2020 PADMANAV KAR M/S.TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

414 WP(C)/0002113/2020 SANGRAM KESHARI SINGH RAMAKANTA SAHOO  / /

VS VS ()

OAT, BBSR //

415 WP(C)/0002114/2020 SK.NASIR BUX M/S.TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

416 WP(C)/0002115/2020 SARITA DALAL RAMAKANTA SAHOO  / /

VS VS ()

OAT, BBSR //

417 WP(C)/0002116/2020 GAGAN BIHARI SAMANTARAY B.K.ROUTRAY  / /

VS VS ()

GOVT OF ODISHA //

418 WP(C)/0002117/2020 MID EAST INTEGRATED STEEL PLANT M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

419 WP(C)/0002118/2020 GEETANJALI SONI BHOJARAJ SETH  / /

VS VS ()

THE TERRITORY MANAGER (RETAIL), BPCL //
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420 WP(C)/0002119/2020 SARBESWAR ACHARYA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

421 WP(C)/0002120/2020 BISWANATH DHALASAMANTA BIKRAM KESHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

422 WP(C)/0002121/2020 J.P.RAJESH RATAN M/S.MAHITOSH SINHA  / /

VS VS ()

BRANCH MANAGER, INDIAN BANK //

423 WP(C)/0002122/2020 JYOTI PRASAD MISHRA M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

424 WP(C)/0002123/2020 ABADHUTA BARIK BIKRAM KESHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

425 WP(C)/0002124/2020 RADHA MOHAN MOHAPATRA M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

426 WP(C)/0002125/2020 RENU GOCHHAYAT M/S.S.K.NAYAK 2  / /

VS VS ()

STATE OF ODISHA //

427 WP(C)/0002126/2020 DR.LIPIKA MISHRA AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

428 WP(C)/0002127/2020 SUSAMA DAS M/S.S.K.RAY  / /

VS VS ()

TAHASILDAR, DASARATHPUR //

429 WP(C)/0002128/2020 SUFFRUN NISHA M/S.ASHOK PATTANAIK  / /

VS VS ()

SPECIAL SECRETARY TO GOVT.OF ODISHA,G.A.DEPT. //

430 WP(C)/0002129/2020 ULLASH CHANDRA MOHANTY M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

UNION OF INDIA //

431 WP(C)/0002130/2020 RAJKISHORE MALIK M/S.KRISHNA CHANDRA SAHU  / /
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VS VS ()

STATE OF ODISHA //

432 WP(C)/0002131/2020 BANSIDHAR NAHA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE POLLUTION CONTROL BOARD //

433 WP(C)/0002132/2020 BIJAYLAXMI NANDA M/S.G.R.SETHI  / /

VS VS ()

SUPERINTENDENT OF POLICE, KENDRAPARA //

434 WP(C)/0002133/2020 PITA CHATRIA M/S.AKSHAYA KUAMR SAHOO  / /

VS VS ()

STATE OF ORISSA //

435 WPCRL/0000009/2020 NABIN NAYAK SANTANU KUMAR SARANGI  / /0

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0000778/2020 LADU KISHORE RAUTA SUNIL KUMAR PALAI PURUSHOTTAMPUR /319 /2019

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0000779/2020 KALPATARU SETHY ASHOK KU SAHOO NIKIRAI /6 /2020

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0000780/2020 PREMAKANTA SAHU PARTHA SARATHI NAYAK DHENKANAL SADAR /143 /2019

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0000781/2020 MRUTYUNJAYA MAHARANA ARIJEET MISHRA NABARANGAPUR TOWN /5 /2020

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0000782/2020 BISWAJIT MOHANTY PRADEEP KUMAR MALLICK PIPLI /352 /2019

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0000783/2020 SANKARSANA JENA @ SANKURU JAYAKRISHNA MOHAPATRA TIHIDI /137 /2019

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0000784/2020 SUSANTA KUMAR NAYAK @ SUSA JYOTIRMAYA SAHOO SAHID NAGAR P.S. /641 /2019

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0000785/2020 MAIRRAJ KHAN L.BHUYAN ANANDAPUR /236 /2019

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0000786/2020 JAYANTA KUMAR NATHA JAYAKRISHNA MOHAPATRA BANSADA /3 /2020

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0000787/2020 MANOJ KUMAR CHAND JAGANNATH KAMILA BALIAPAL /7 /2020

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0000788/2020 JADUMANI  PATI SURYANARAYAN MISHRA PIPLI /199 /2018

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0000789/2020 SHYAM SUNDAR AGRAWALLA 2 SHYAMA AGRAWALASURYAKANTA DWIBEDI BAUNISUNI /3 /2020

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0000790/2020 LOKANATH  JENA JAYANTA KU. MAJHI BASTA /367 /2019

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0000791/2020 BYASADEV BAG BIJAYA KUMAR RAGADA DHANUPALI /496 /2019

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0000792/2020 DAYANIDHI KAR JAYANTA KU. MAJHI KHAIRA /2 /2020

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0000793/2020 JHANTU MANDAL JAYANTA KU. MAJHI KASAFAL MARINE /1 /2020

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0000794/2020 PRAMOD SWAIN BICHITRA NARAYAN SATPATHY ERASAMA /29 /2017

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0000795/2020 MANOJ KUMAR MOHANTY @ KATIA ARUN KUMAR BUDHIA KHUNTA /159 /2019

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0000796/2020 PRAKASH MALLIK ASHOK KU BEHERA KUAKHIA /9 /2020

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0000797/2020 PRADEEP HIAL SUCHIT KUMAR NAYAK TIKIRI /10 /2020

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0000798/2020 DINAKRUSHNA MOHAPATRA SURESH KUMAR JENA JALESWAR /273 /2017

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0000799/2020 DEBASIS BEHERA @ TUNA DINESH KUMAR MOHANTY SATYABADI /36 /2019

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0000800/2020 LILY DAS @ LILI RANA SIDHESWAR RATH MANCHESWAR P.S. /609 /2019

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0000801/2020 SUBHENDU SWAIN SURYANARAYAN BISWAL  / /0

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0000802/2020 UTTAM PRADHAN SATYA RANJAN MULIA JARAPADA /118 /2018

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0000803/2020 MINATI SAMAL SIVA SANKAR CHAINI BHANDARIPOKHARI /4 /2020

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0000804/2020 CHUDAKANTA ROHIDAS RABINDRANATH PRUSTY BADMAL /1 /2020

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0000805/2020 SANTOSH SAHOO PARTHA SARATHI NAYAK KANDHEIGOLE /8 /2020

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0000806/2020 SUSHANTA KUMAR JENA SANJAY KUMAR DAS-2 NANDIPADA /20 /2018

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0000807/2020 SUSANTA BEHERA SAMARENDRA BAHADUR BANSADA /91 /2019

Page 41/47



ORISSA HIGH COURT

FILING REPORT AS ON :17/01/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

466 ABLAPL/0000808/2020 RUNU MAHARANA JANGYA PRAKASH PARIDA NAYAPALLI P.S. /656 /2019

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0000809/2020 N.SIBU REDDY @ N.JAYADEV REDDY ANIRUDHA DAS SEA BEACH /8 /2020

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0000810/2020 APARAJEETA MALLICK @ APARAJITA MALLIKSURYAKANTA DWIBEDI DHARMASALA /470 /2019

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0000811/2020 MANJULATA BEHERA SATYANARAYAN MISHRA-4 CHANDABALI /8 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0000812/2020 RADHASHYAM NAYAK SATYANARAYAN MISHRA-4 NAIKANI-DIHI /4 /2020

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0000813/2020 UMESH CHANDRA PATRA SURYAKANTA DWIBEDI HARABHANGA /9 /2020

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0000814/2020 AJAYA PANDA SUDARSAN BEHERA BANKI /10 /2020

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0000815/2020 SURENDRA SINGH @ CHALU SINGH SOUMYA RANJAN DAS UDITNAGAR /8 /2020

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0000816/2020 AJAY KUMAR MOHANTY SIVA SANKAR CHAINI  / /0

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0000817/2020 SUBHAM GHOSH PABITRA KUMAR NAYAK UDITNAGAR /230 /2019

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0000818/2020 MAHENDRA KUMAR MOHANTI PABITRA KUMAR NAYAK BADAGODA P.S. /427 /2019

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0000819/2020 JOGESH RANJAN MISHRA DEBARAJ MOHANTY SONEPUR /9 /2020

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0000820/2020 PRAKASH CHANDRA MOHAPATRA HEMANTA KUMAR MOHANTA BARIPADA TOWN /294 /2019

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0000821/2020 SUSHANTA SEKHAR SWAIN BICHITRA NARAYAN SATAPATHY ERASAMA /11 /2018

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0000822/2020 SHASHIKANTA PRADHAN UNMESH CHANDRA JENA BHADRAK RURAL /19 /2020

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0000823/2020 BABULA MAHARANA JANGYA PRAKASH PARIDA NAYAPALLI P.S. /656 /2019

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0000824/2020 BICHHU @ YASAVANTA VALABANTA DAS B.K.NAYAK PIPLI /316 /2019

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0000825/2020 SANKARSAN JENA @ SANKAR JENA SUKANTA KUMAR DALAI PURI SADAR /14 /2020

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0000826/2020 ABHAYA KUMAR PATRA B.S.DASPARIDA GOP /248 /2019

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0000827/2020 KALU CHARANA MAHARANA @ KALIA MAHARANA @ KALIAJANGYA PRAKASH PARIDA NAYAPALLI P.S. /656 /2019

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0000828/2020 RAMAKANTA SAHOO MD.G.MADANI BHANDARIPOKHARI /3 /2020

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0000829/2020 SARAT KUMAR PANIGRAHI MD.G.MADANI TIHIDI /482 /2019

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0000830/2020 DAYANIDHI DAS RABINDRA NATH PANDA  / /0

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0000831/2020 SOMYARANJAN KONHAR @ JUNDI PRAHALLADA SAHU KHAJURIPADA /95 /2015

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0000832/2020 MINATI CHHAYAL PRASANTA KUMAR NANDA MALKANGIRI /232 /2018

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0000833/2020 KRUSHNA CHANDRA ACHARYA BASANTA KUMAR DAS KHAIRA /2 /2020

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0000834/2020 RAKESH RANJAN DAS SAMVIT MOHANTY TIRTOL /348 /2019

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0000835/2020 GAUTAM PALLAI PRAFULLA CHANDRA DAS CHANDABALI /100 /2009

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0000836/2020 PUNIA @ PURNA CHANDRA DAS PRAFULLA CHANDRA DAS BANSADA /4 /2020

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0000837/2020 NABA KISHOR BHATTA AMLAN SHAKTI PAUL BOLAGARH P.S. /146 /2019

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0000838/2020 DILIP KUMAR SAHOO ASHWINI KUMAR DAS MAHILA P.S.(BBSR) /122 /2019

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0000839/2020 MANORANJAN BANSHA MISHRA DEBASIS MISHRA MANCHESWAR P.S. /240 /2019

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0000840/2020 JHARIA SETHY @ JHARIA SETHI ASHWINI KUMAR DAS BHUBANESWAR VIGILANCE /57 /2018

VS VS ()

STATE OF ODISHA(VIG.) //

499 ABLAPL/0000841/2020 MADHUSMITA JENA VIVEKANAND JENA NAYAPALLI P.S. /688 /2019
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0000842/2020 DHARMAPADA GHADEI SIVA SANKAR CHAINI MARINE CHUDAMANI /1 /2020

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0000843/2020 NAROTTAM MOHANTY KALI PRASANNA MISHRA TOMANDO /159 /2019

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0000844/2020 PURNA CHANDRA SAHOO BIBHUTI RANJAN MOHANTY JAGATPUR /434 /2019

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0000845/2020 SAKUNTALA MALLIK @ DUGA MALLIK AMULYA RATNA PANDA BALICHANDRAPUR /270 /2019

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0000846/2020 MALATI PATRA B.S.DASPARIDA GOP /248 /2019

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0000847/2020 MANAS RANJAN NAYAK @ MANAS NAIK A.K.DALEI KHURDA P.S. /489 /2019

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0000848/2020 BIMALENDU PATRA DEBASIS MISHRA SORO /641 /2019

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0000849/2020 BIJAYA KUMAR PATRA DEBASIS MISHRA SORO /641 /2019

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0000850/2020 BABITA  KAR S.K.BHANJADEO  / /0

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0000851/2020 NAROTTAM MOHANTY KALI PRASANNA MISHRA TOMANDO /79 /2019

VS VS ()

STATE OF ODISHA //

510 ABLAPL/0000852/2020 PREMAKANTA SAHU PARTHA SARATHI NAYAK DHENKANAL SADAR /144 /2019

VS VS ()

Page 45/47



ORISSA HIGH COURT

FILING REPORT AS ON :17/01/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

511 ABLAPL/0000853/2020 BABANA PATRA CHEERA RANJAN SATAPATHY GOBINDAPUR /83 /2018

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0000854/2020 SURESH KUMAR BANSAL SATYAJIT MOHANTY KANIHA /7 /2020

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0000855/2020 BIJAYALAXMI NANDA SMITA RANJAN PATANAIK  / /0

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0000856/2020 CHOUDHURI PRAMOD KUMAR NANDA CHEERA RANJAN SATAPATHY SALIPUR /357 /2019

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0000857/2020 CHAKA @ SHUBHENDU SEKHAR PANDA DEBASIS MISHRA KHANTAPADA /404 /2019

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0000858/2020 BISHNU PRASAD NANDA SMITA RANJAN PATNAIK  / /0

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0000859/2020 BISWAJIT PASCHIMA KABAT SURYA NARAYAN MISHRA RAMACHANDI /40 /2019

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0000860/2020 ANUP KUMAR  PRUSTY @ SITU SURYA NARAYAN MISHRA GOP /209 /2019

VS VS ()

STATE OF ODISHA //

519 ABLAPL/0000861/2020 BHRAMAR BARA KUANR DEBASIS MISHRA RAMACHANDAPUR /3 /2020

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0000862/2020 RAJU PAHADA PRASANTA KUMAR SATAPATHY JAIPATNA /308 /2019

VS VS ()

STATE OF ODISHA //

521 WPC(OAC)/0000150/2018 PREMRAJ PADHAN M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

D.G.P AND I.G.P,ODISHA //
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522 WPC(OAC)/0000304/2018 SANTOSH KUMAR PADHI SUBASH CHANDRA ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

523 WPC(OAC)/0000695/2015 SABITA BANUA M/S.SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

524 WPC(OAC)/0001415/2019 CHANDAN JHANKAR M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

D.G.P AND I.G.P,ODISHA,CUTTACK //

525 WPC(OAC)/0002088/2015 SAILENDU KUMAR PANDA M/S.BIPLAB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

526 WPC(OAC)/0002521/2017 RAMESH KUMAR BEURA M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

REGISTRAR,COOPERATIVE SOCITIES //

527 WPC(OAC)/0003094/2016 BIRAJ MOHAN MOHANTY M/S.B.S.TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

528 WPC(OAC)/0003178/1998 MAYADHAR BHUYAN M/S.ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //

529 WPC(OAC)/0003281/2017 ASHOK KUMAR BHADRA M/S.SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

530 WPC(OAC)/0003866/2015 KRUSHNA MURARI MISHRA SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

531 WPC(OAC)/0003902/2017 SANGEETA KADAM M/S.SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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1 1/2020 COMMISSIONER OF CUSTOMS(PREVENTIVE),BBSR-MP TUSHAR KANTI SATAPATHY

OTAPL/1/2020

2 2/2020 COMMISSIONER OF CUSTOMS(PREVENTIVE),BBSR-MP TUSHAR KANTI SATAPATHY

OTAPL/1/2020

3 3/2020 DHABALESWAR MOHARANA-MP ADV.

CRLMA/19/2020

4 3/2020 KARUNA-MP MR.A.ROUTRAY

SA/211/1987

5 4/2020 DHABALESWAR MOHARANA-MP ADV.

CRLMA/19/2020

6 5/2020 LAXMAN BAG-MP M/S.PITAMBAR ACHARYA

ELPET/10/2019

7 6/2020 R.HARISH PATNAIK-MP TARANI KANTA BISWAL

ELPET/2/2019

8 6/2020 SARIA@SAMYALI MALLIK-MP M/S.BIJAYALAXMI TRIPATHY,B.TRIPATHY,N.TRIPATHY

JCRLA/70/2017

9 7/2020 ASHOK KUMAR PRADHAN-MP BHARATI BHUSAN RATH

CONTC/214/2020

10 7/2020 KESAN BISI-MP

JCRLA/29/2016

11 7/2020 AMAR KUMAR SAHOO-MP P.C.ACHARYA

MATA/8/2020

12 8/2020 PADMANAV PRUSTY-MP GAUTAM MISRA

CONTC/987/2019

13 9/2020 ARATI INFRA PVT.LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1933/2019

14 9/2020 SASMITA DAS-MP SALAUDDIN KHAN

CRLMP/73/2020

15 10/2020 ARATI INFRA PVT.LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1933/2019

16 10/2020 SUSILA PRADHAN-MP MAMATA MISHRA

TRPCRL/8/2020

17 11/2020 ARATI INFRA PVT.LTD.,-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1934/2019

18 11/2020 PRIYABRATA SAMANTARAY@GYANA-MP M.R.MUDULI

TRPCRL/31/2019

19 12/2020 ARATI INFRA PVT.LTD.,-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1934/2019

20 13/2020 ARATI INFRA PVT.LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1936/2019

21 13/2020 MADHABANANDA NAYAK-MP TANMAY MISHRA

OJC/9484/2001

22 14/2020 ARATI INFRA PVT.LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1936/2019

23 15/2020 ARATI INFRA PVT.LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1936/2019

24 16/2020 ARATI INFRA PVT. LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1937/2019

25 17/2020 ARATI INFRA PVT. LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA

CONTC/1937/2019

26 18/2020 ARATI INFRA PVT. LTD.-MP M/S PRABODH CH. NAYAK, S.K.ROUT, A.K.PATRA
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CONTC/1937/2019

27 20/2020 SMITA MOHARANA@OJHA-MP BASUDEV MISHRA

TRP(C)/15/2020

28 21/2020 SUSHANTA KUMAR PRADHAN-MP ASHOK KUMAR MOHPATRA

RVWPET/26/2020

29 21/2020 YEDURU HEMALATA-MP BAIJAYANTI MOHANTY

TRP(C)/16/2020

30 22/2020 SURYAMANI BEHERA-MP MANOJ KUMAR MOHANTY

RVWPET/27/2020

31 22/2020 MAMA @ SONALI SWAIN-MP DEBI PR.PATTNAIK

TRP(C)/430/2019

32 23/2020 BARAJU @ BRAJABANDHU LENKA-MP M/S.ABHIRAM BEHERA,G.BEHERA,B.S.MISHRA

RVWPET/408/2019

33 23/2020 SUSMA PUTI-MP RAAKESH K.DAS

TRP(C)/18/2020

34 24/2020 PRASANTA KUMAR GURU-MP S.P.NATH

RVWPET/28/2020

35 25/2020 LAXMAN SOREN-MP DHRUBA CHARAN ROUT

RPFAM/17/2020

36 25/2020 THE STATE OF ODISHA-MP ADDL.GOVT. ADV

RVWPET/29/2020

37 26/2020 LAXMAN SOREN-MP DHRUBA CHARAN ROUT

RPFAM/17/2020

38 26/2020 THE STATE OF ODISHA-MP ADDL.GOVT. ADV

RVWPET/29/2020

39 27/2020 MADHUSUDAN SUNA-MP UPENDRA KUMAR SAMAL

RPFAM/19/2020

40 37/2020 UNION OF INDIA-MP MR.AVIJIT PAL

FAO/257/2016

41 38/2020 UNION OF INDIA-MP MR.AVIJIT PAL

FAO/257/2016

42 39/2020 LEGAL MANAGER, CLAIMS, M/S. TATA AIG G.I.CO.LTD.-MPADAM ALI KHAN

FAO/828/2019

43 40/2020 DEVABRAT HARICHANDAN-MP PARTHA MUKHERJI

BLAPL/9320/2019

44 40/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

FAO/37/2020

45 41/2020 DEVABRAT HARICHANDAN-MP PARTHA MUKHERJI

BLAPL/9320/2019

46 41/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

FAO/37/2020

47 41/2020 SANTOSH KUMAR PADHI-MP SUBASH CHANDRA ROUTRAY

WPC(OAC)/304/2018

48 42/2020 DIPAK KUMAR MOHANTY-MP M/S.JAGANATH PATNAIK

BLAPL/8332/2016

49 42/2020 DIVISIONAL MANAGER,NATIONAL INSURANCE CO.LTD-MPPRASANTA KUMAR MAHALI

FAO/36/2020

50 42/2020 RAMESH KUMAR BEURA-MP M/S.MANOJA KUMAR KHUNTIA

WPC(OAC)/2521/2017

51 43/2020 ABANI KANTA MISHRA-MP M/S.JAGANATH PATNAIK

BLAPL/134/2017

52 43/2020 BIJAY KUMAR OJHA-MP DILLIP KUMAR MOHAPATRA

FAO/40/2020

53 44/2020 DIPAK KU.MOHANTY-MP M/S.BIPLAB MOHANTY

BLAPL/2911/2017

54 44/2020 SUKANT CH.BHUYAN@SUKANTA KUMAR BHUYAN-MP DILLIP KUMAR MOHAPATRA

FAO/41/2020

55 45/2020 SIBA PR.MALLIK2PRASANTA KUMAR MALLIK-MP DILLIP KUMAR MOHAPATRA

FAO/42/2020

56 46/2020 GANDURU ORAM-MP R.N.PATNAIK

BLAPL/9844/2019

57 46/2020 SIBA PR.MALLIK2PRASANTA KUMAR MALLIK-MP DILLIP KUMAR MOHAPATRA

FAO/42/2020
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58 47/2020 BIRABAR SAHOO@BIRAKISHORE SAHOO-MP DILLIP KU.MOHAPATRA

FAO/43/2020

59 47/2020 KUMARI BEHERA-MP M.BALAKRISHNA RAO

RSA/19/2020

60 48/2020 BIRABAR SAHOO@BIRAKISHORE SAHOO-MP DILLIP KU.MOHAPATRA

FAO/43/2020

61 48/2020 SHANKARSAN PATEL-MP M/S.BISWAJIT MOHAPATRA

RSA/97/2017

62 55/2020 PRASANTA KUMAR SWAIN-MP SAMIR KUMAR MISHRA

WA/41/2020

63 56/2020 DIRECTOR GENERAL OF POLICE,CENTRAL RESERVE POLICE FORCE-MPBIMBISAR DASH

WA/42/2020

64 57/2020 DIRECTOR GENERAL OF POLICE,CENTRAL RESERVE POLICE FORCE-MPBIMBISAR DASH

WA/42/2020

65 58/2020 JITENDRA CHHATRIA-MP RAJEET ROY

WA/44/2020

66 59/2020 UNION OF INDIA-MP GYANALOKA MOHANTY,CENTRAL GOVT COUNSEL

WA/45/2020

67 60/2020 UNION OF INDIA-MP GYANALOKA MOHANTY,CENTRAL GOVT COUNSEL

WA/45/2020

68 61/2020 BIBEKANANDA  PANDA-MP SUBRATA KUMAR MOHANTY

CRLREV/39/2020

69 61/2020 PRASANTA KUMAR SWAIN-MP SAMIR KUMAR MISHRA

WA/41/2020

70 62/2020 SASMITA  RANA-MP CHINMAY MOHANTY

CRLREV/42/2020

71 62/2020 MAINA MUNDA-MP PRADEEP KUMAR MISHRA

MACA/28/2020

72 63/2020 RAMA CHANDRA MALLICK-MP B.S.MISHRA 3

CMP/54/2020

73 63/2020 SUSAMA PRUSTY-MP M/S.SANJIB MOHANTY

MACA/440/2018

74 64/2020 SARAT MAHABHOI-MP SIDHESWAR RATH

CMP/55/2020

75 64/2020 SRIKALA SENAPATI-MP DEVASHIS PANDA

CRLREV/44/2020

76 64/2020 SUSAMA PRUSTY-MP M/S.SANJIB MOHANTY

MACA/440/2018

77 65/2020 GHANASHYAM MAHARANA-MP ASHOK KUMAR MOHAPATRA 1

CMP/58/2020

78 65/2020 M/S.ORIENTAL INSURANCE CO. LTD.-MP ADAM ALI KHAN

MACA/1003/2019

79 67/2020 RABINDRANATH SAHOO-MP BIBEKANANDA BHUYAN

CMP/59/2020

80 68/2020 UTTAM KUMAR SHAW-MP ALOK KU MOHANTY

CMP/60/2020

81 105/2020 PRADEEP KUMAR NAIK-MP M/S SURYA N.SATPATHY

CRLMC/807/2019

82 106/2020 RAJLAXMI RAY-MP H.M.DHAL

CRLMC/161/2020

83 107/2020 PRAGYAN PRIYADARSINI BARIK-MP ARUN KU.DAS

CRLMC/162/2020

84 108/2020 CHUDAMANI MURMU-MP M/S.GOKULANANDA MOHAPATRA

CRLA/369/2019

85 108/2020 RAMA SHANKAR TIWARI-MP RAKESH KUMAR MALLICK

CRLMC/169/2020

86 109/2020 HARISH CH.MALLICK-MP M/S.MIHIR KANTA RATH

CRLA/681/2014

87 109/2020 ARINDAM BANERJEE-MP LALITENDU MISHRA

CRLMC/170/2020

88 110/2020 N.C.RAO@ANSIRAO BIDIKA-MP M/S.BISWAJIT NAYAK

CRLA/828/2017

89 110/2020 SAROJ KU.PRADHAN-MP M/S.P.C.MISHRA
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CRLMC/1074/2019

90 111/2020 GOUTAM JANI@MILKU-MP M/S.BIJAYALAXMI TRIPATHY

CRLA/378/2017

91 111/2020 S.BALASHANKAR-MP M/S.prasant kumar nanda

CRLMC/2448/2018

92 112/2020 NALINIKANTA MUDULI-MP PRAVAKAR BEHERA

CRLA/56/2020

93 112/2020 ANTARYAMI BADU-MP SIDHESWAR RATH

CRLMC/171/2020

94 113/2020 MIRZA MURMU-MP SWARUP KUMAR PATNAIK

CRLA/57/2020

95 113/2020 NILANCHAL SUBUDHI-MP M/S.MD.RIAZ

CRLMC/4289/2016

96 114/2020 MIRZA MURMU-MP SWARUP KUMAR PATNAIK

CRLA/57/2020

97 114/2020 SARBESWAR MURUDI-MP M/S B.K.NAYAK

CRLMC/180/2020

98 115/2020 MIRZA MURMU-MP SWARUP KUMAR PATNAIK

CRLA/57/2020

99 115/2020 JANI@SK ALAM-MP M/S SAMARENDRA MOHANTY

CRLMC/174/2020

100 116/2020 PATTI PANGI-MP M/S.RONAK KUMAR ROUT

CRLA/176/2017

101 116/2020 SURI@SURENDRA PRADHAN@SARAT-MP M/S AMITAV TRIPATHY

CRLMC/173/2020

102 117/2020 SURI@SURENDRA PRADHAN@SARAT-MP M/S AMITAV TRIPATHY

CRLMC/173/2020

103 771/2020 COMMITTEE OF MANAGEMENT OF SUNDARGARH-MP M/S.PRAFULLA KUMAR RATH

WP(C)/1846/2020

104 772/2020 DHANESWAR SETHI-MP M/S.M.PRATAP

WP(C)/1849/2020

105 773/2020 MADAN BARIK-MP M/S.M.PRATAP

WP(C)/1850/2020

106 774/2020 PADMINI BEHERA-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/1853/2020

107 775/2020 NALINI KANTA GOUDA-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/1855/2020

108 776/2020 ANUSAYA DAS-MP M/S.GOPAL KRISHNA NANDA

WP(C)/28488/2019

109 777/2020 INSTITUTE OF PROFESSIONAL STUDIES-MP M/S.SOUMYA MISHRA

WP(C)/1856/2020

110 780/2020 DHARMANANDA BEHERA-MP SHASHI BHUSAN JENA

WP(C)/1864/2020

111 781/2020 PATITAPABAN DEHURY-MP M/S.S.K.OJHA

WP(C)/1870/2020

112 782/2020 PURUSOTTAM SINGH-MP M/S.S.K.OJHA

WP(C)/1872/2020

113 783/2020 BRAJA MOHAN GOEL-MP M/S.SISIR KUMAR PUROHIT

WP(C)/1874/2020

114 784/2020 JAYAKRUSHNA SENAPATI-MP M/S.H.N.MOHAPATRA

WP(C)/1975/2016

115 785/2020 GANGADHAR OJHA-MP M/S. ADITYA KUMAR MOHAPATRA

WP(C)/1886/2020

116 786/2020 GANGADHAR OJHA-MP M/S. ADITYA KUMAR MOHAPATRA

WP(C)/1886/2020

117 787/2020 CHANDRAMANI PARIDA-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/1887/2020

118 788/2020 ABHIRAM MALIK-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/1888/2020

119 789/2020 RANGADHAR PRADHAN-MP M/S.ADITYA KU.MOHAPATRA

WP(C)/1889/2020

120 791/2020 AMULYA KUMAR BEHERA-MP M/S.SUBASH CHANDRA PUSPALAKA

WP(C)/1891/2020
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121 792/2020 JAGDISH PRASAD NAIK-MP M/S.JAYDEEP PAL

WP(C)/1892/2020

122 794/2020 M/S.MISRILALL MINES PVT LTD-MP M/S.SATYA MOHANTY

WP(C)/21224/2019

123 795/2020 SURANJAN BEHERA-MP M/S.N.P.PARIJA

WP(C)/1969/2010

124 796/2020 LAXMIDHAR DAS-MP BIRAJA PRASANNA DAS

WP(C)/1900/2020

125 797/2020 SUBRAT KUMAR BEHERA-MP M/S.BISWAJIT MOHAPATRA

WP(C)/1902/2020

126 798/2020 ANTARYAMI DAS-MP BIRAJA PRASANNA DAS

WP(C)/1903/2020

127 799/2020 SOMNATH MAHAL-MP BIRAJA PRASANNA DAS

WP(C)/1905/2020

128 800/2020 LAMBODHAR BEHERA-MP BIRAJA PRASANNA DAS

WP(C)/1906/2020

129 801/2020 BIDYADHAR DAS-MP BIRAJA PRASANNA DAS

WP(C)/1908/2020

130 802/2020 SAIDATTA DAS-MP MANAS PATI

WP(C)/1909/2020

131 803/2020 M/S.AMBER, BBSR-MP M/S.SANDEEP KU.JENA

WP(C)/14369/2019

132 804/2020 SUBARNA NAIK-MP BIRAJA PRASANNA DAS

WP(C)/1910/2020

133 805/2020 SABITRI NAIK-MP BIRAJA PRASANNA DAS

WP(C)/1912/2020

134 806/2020 KALINGA BARIK-MP BIRAJA PRASANNA DAS

WP(C)/1913/2020

135 807/2020 CHAGULU BARIK @ CHAGULA BARIK-MP BIRAJA PRASANNA DAS

WP(C)/1915/2020

136 808/2020 MOHAN MURMU-MP BIRAJA PRASANNA DAS

WP(C)/1917/2020

137 809/2020 GHANASHYAM SAHU-MP M/S.SANTANU KUMAR SARANGI

WP(C)/1918/2020

138 810/2020 DAYAL PATRA-MP M/S.BIRAJA PRASANNA DAS

WP(C)/1919/2020

139 811/2020 BHABANI BEHERA @ BHUAN SUNDAR BEHERA-MP BIRAJA PRASANNA DAS

WP(C)/1920/2020

140 814/2020 BINOD BINDHANI @ BINOD BESRA-MP BIRAJA PRASANNA DAS

WP(C)/1921/2020

141 815/2020 ASIM KUMAR GIRI-MP BIRAJA PRASANNA DAS

WP(C)/1923/2020

142 816/2020 ARATI PAGAL-MP BIRAJA PRASANNA DAS

WP(C)/1925/2020

143 817/2020 KAMALAKANTA BEHERA-MP BIRAJA PRASANNA DAS

WP(C)/1927/2020

144 818/2020 M/S.SHREE BALAJI ENGICONS PVT.LTD-MP M/S.PRABODHA CH.NAYAK

WP(C)/1928/2020

145 819/2020 GOVT.OF ODISHA-MP ADDL.GOVT.ADVOCATE

WP(C)/1932/2020

146 820/2020 RAGHUNATH MISHRA-MP SHARMISTHA SAMAL

WP(C)/1931/2020

147 821/2020 TISCO SUKINDA CHROMITE MINES CONTRACTOR WORKERS UNION-MPM/S.SANJAY KUMAR MISHRA

WP(C)/16149/2017

148 822/2020 NIKHIL BHARAT SEVA SANGHA-MP M/S.RATIKANTA MOHAPATRA

WP(C)/13960/2019

149 823/2020 TUSHAR RANJAN MISHRA-MP M/S.BIRAJA PRASANNA DAS

WP(C)/1935/2020

150 826/2020 RAMAKANTA GOCHHAYAT-MP M/S. CHANDRAKANTA NAYAK

WP(C)/1956/2020

151 828/2020 RAMO CECPL-JV-MP M/S.KAMALA BIHARI PANDA

WP(C)/1960/2020

152 829/2020 NIMAYANTI BEHERA-MP AUROVINDA MOHANTY
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WP(C)/1959/2020

153 830/2020 NANDADULAL DANDAPAT-MP M/S.PRABODHA CH.NAYAK

WP(C)/1971/2020

154 831/2020 PRAKASH CHANDRA PRADHAN-MP SUKANTA KUMAR DALAI

WP(C)/1970/2020

155 832/2020 DEBENDRA KUMAR TRIPATHY-MP SIDHESWAR MALLIK

WP(C)/1974/2020

156 836/2020 GURUJI RICE INDUSTRY-MP M/S.DAYANANDA MOHAPATRA

WP(C)/1977/2020

157 837/2020 M/S.SUMEET TRADERS-MP SANTOSH KUMAR MISHRA

WP(C)/1983/2020

158 838/2020 SANGRAM KESHARI  MOHAPATRA-MP S.D.DAS

WP(C)/1985/2020

159 839/2020 M/S.SUMEET TRADERS-MP SANTOSH KUMAR MISHRA

WP(C)/1987/2020

160 840/2020 M/S.ARUN UDYOG-MP M/S.PRAMOD KISHORE CHAND

WP(C)/1989/2020

161 841/2020 M/S.SUMEET TRADERS-MP SANTOSH KUMAR MISHRA

WP(C)/1991/2020

162 842/2020 ASUTOSH SAHU-MP M/S.ARUN KUMAR PATRA

WP(C)/1992/2020

163 843/2020 KARTIKESWAR SAHU-MP MAHITOSH SINHA

WP(C)/1994/2020

164 844/2020 GOURI NAYAK-MP M/S.ARUN KUMAR PATRA

WP(C)/1995/2020

165 845/2020 SIBA PRASAD SEN-MP M/S.PRASANTA KUMAR MOHANTY 2

WP(C)/1997/2020

166 846/2020 SATYANANDA MISHRA-MP M/S.DEVASHIS PANDA

WP(C)/316/2020

167 847/2020 NARASINGH SWAIN-MP M/S.SASWAT DAS

WP(C)/2000/2020

168 848/2020 SATYABRATA PADHI-MP M/S.AMAR KU.MOHANTY

WP(C)/3084/2014

169 849/2020 DR.JAYAKRISHNA TRIPATHY-MP M/S.DEVASHIS PANDA

WP(C)/2004/2020

170 850/2020 BRAJA KISHORE KANTHA-MP M/S.RANJIT MOHANTY

WP(C)/1868/2020

171 852/2020 BABITA SAMAL-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/2010/2020

172 853/2020 RAMO CECPL-JV-MP M/S.KAMALA BIHARI PANDA

WP(C)/1960/2020

173 854/2020 SUDIP DHURUA-MP SWAPNA KUMAR OJHA

WP(C)/2014/2020

174 855/2020 ANTARYAMI BAG-MP SWAPNA KUMAR OJHA

WP(C)/2015/2020

175 856/2020 DYUTIKRUSHNA KUMBHAR-MP SWAPNA KUMAR OJHA

WP(C)/2016/2020

176 857/2020 SUKANTA JENA-MP MR.DEEPAK NARENDRA

WP(C)/19381/2013

177 861/2020 LOHIT KUMAR PRADHAN-MP M/S.S.J.PRADHAN

WP(C)/16219/2018

178 862/2020 LOHIT KUMAR PRADHAN-MP M/S.S.J.PRADHAN

WP(C)/16217/2018

179 863/2020 LOHIT KUMAR PRADHAN-MP M/S.S.J.PRADHAN

WP(C)/16321/2018

180 864/2020 LOHIT KUMAR PRADHAN-MP M/S.S.J.PRADHAN

WP(C)/16220/2018

181 865/2020 LOHIT KUMAR PRADHAN-MP M/S.S.J.PRADHAN

WP(C)/16320/2018

182 866/2020 LOHIT KUMAR PRADHAN-MP M/S.S.J.PRADHAN

WP(C)/16319/2018

183 867/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/2029/2020
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184 868/2020 M/S.BHAGABATI INDUSTRIES-MP UMESH CHANDRA MOHANTY

WP(C)/2040/2020

185 869/2020 M/S.MOHANTY INDUSTRIAL ENTERPRISES-MP UMESH CHANDRA MOHANTY

WP(C)/2044/2020

186 870/2020 JAGABANDHU DASH-MP M/S. PRAFULLA KUMAR RATH

WP(C)/2056/2020

187 871/2020 MAHENDRA KUMAR  SAHOO-MP SURYA NARAYAN  PATNAIK

WP(C)/2058/2020

188 872/2020 ASHOK KUMAR MALLIK-MP M/S.P.K.BEHERA

WP(C)/2060/2020

189 873/2020 KEMATI KHARSEL-MP M/S.ASHWINI KU.DAS

WP(C)/14728/2013

190 874/2020 MUSLIM JUMMA-MP NRUSINGH CH. ROUT

WP(C)/29105/2019

191 875/2020 OMEGA ELEVATORS-MP M/S.BAIBASWATA PANIGRAHI

WP(C)/1146/2020

192 876/2020 OMEGA ELEVATORS-MP M/S.BAIBASWATA PANIGRAHI

WP(C)/1146/2020

193 877/2020 VARSACHALA CHETAN-MP M/S  RAMAKANTA SAHOO

WP(C)/18119/2019

194 878/2020 MAMALI MADHUSMITA PATRA-MP M/S RAMAKANTA SAHOO

WP(C)/18127/2019

195 879/2020 BRAJABANDHU KALIA-MP M/S.R.K.SAHOO

WP(C)/19345/2019

196 880/2020 JATIN KUMAR BARIK-MP M/S.SATYABRATA MOHANTY

WP(C)/18973/2019

197 881/2020 JATIN KUMAR BARIK-MP M/S.SATYABRATA MOHANTY

WP(C)/18973/2019

198 882/2020 DILIP KUMAR MAJHI-MP M/S.SATYABRATA MOHANTY

WP(C)/18971/2019

199 883/2020 DILIP KUMAR MAJHI-MP M/S.SATYABRATA MOHANTY

WP(C)/18971/2019

200 884/2020 DEBENDRA SAHU-MP M/S.SATYABRATA MOHANTY

WP(C)/18711/2019

201 885/2020 DEBENDRA SAHU-MP M/S.SATYABRATA MOHANTY

WP(C)/18711/2019

202 886/2020 ARABINDA PANDA-MP M/S.AKSHYANGSHU SEKHAR NANDY

WP(C)/20822/2013

203 887/2020 HIRANYA KU.SAHOO-MP M/S.L.K.MOHANTY

WP(C)/19654/2013

204 888/2020 M/S JAGANNATH COMPANY-MP PRAFULLA KUMAR RATH

WP(C)/24055/2019

205 889/2020 JAYAPRAKASH MOHANTY-MP ASHOK KUMAR MOHAPATRA 1

WP(C)/2072/2020

206 890/2020 ODISHA VIKASH PARISHAD,BBSR-MP MAHENDRA KUMAR SAHOO

WP(C)/4684/2018

207 891/2020 ODISHA VIKASH PARISHAD,BBSR-MP M/S.SARADA P.SARANGI

WP(C)/4684/2018

208 892/2020 SUBASH SUNDARAY-MP M/S.SAMIR KUMAR MISHRA

WP(C)/2079/2020

209 893/2020 ODISHA VIKASH PARISHAD,BBSR-MP M/S.SARADA P.SARANGI

WP(C)/4684/2018

210 894/2020 ALEKHA CH SENAPATI-MP M/S.ALEKHA CH MOHANTY

WP(C)/13552/2016

211 895/2020 SATBIR  SINGH BEDI-MP M/S.SIDHARTHA MISHRA

WP(C)/2086/2020

212 896/2020 SARBESWAR DAS-MP ANUP UDAYA SENAPATI

WP(C)/2085/2020

213 897/2020 SANJU DEI-MP M/S.K.K.SWAIN

WP(C)/2093/2020

214 898/2020 DHIRENDRA KUMAR DASH-MP BIKRAM KESHARI MOHANTY

WP(C)/2098/2020

215 899/2020 DHIRENDRA KUMAR DASH-MP BIKRAM KESHARI MOHANTY
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WP(C)/2098/2020

216 900/2020 DHRUBA CHARAN PARIDA-MP M/S.CHANDRAKANTA PRADHAN

WP(C)/2105/2020

217 901/2020 M/S.SAHU CONSTRUCTION-MP M/S.S.N.SHARMA

WP(C)/2110/2020

218 902/2020 MID EAST INTEGRATED STEEL PLANT-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/2117/2020

219 903/2020 BISWANATH DHALASAMANTA-MP BIKRAM KESHARI MOHANTY

WP(C)/2120/2020

220 904/2020 BISWANATH DHALASAMANTA-MP BIKRAM KESHARI MOHANTY

WP(C)/2120/2020

221 905/2020 ABADHUTA BARIK-MP BIKRAM KESHARI MOHANTY

WP(C)/2123/2020

222 906/2020 ABADHUTA BARIK-MP BIKRAM KESHARI MOHANTY

WP(C)/2123/2020

223 908/2020 BIJAYLAXMI NANDA-MP M/S.G.R.SETHI

WP(C)/2132/2020

224 909/2020 BANSIDHAR NAHA-MP BIRAJA PRASANNA SATAPATHY

WP(C)/2131/2020

225 4/2020 ZAHERATUN NISA-MP MISS DEEPALI MAHAPATRA

RFA/127/2010

226 17/2020 DURGA CH.NAYAK-MP

CMAPL/121/2019

227 45/2020 AMARJEET RAY-MP

BLAPL/10613/2019

228 63/2020 DHANURJAYA PANDA-MP

CRLREV/142/2018

229 66/2020 SATI DAS-MP

CMP/1377/2019

230 119/2020 AJIT KUMAR KHATUA-MP

ABLAPL/13347/2019

231 120/2020 JAMUNI NAYAK@BIJAYANEE SETHI-MP

ABLAPL/715/2018

232 121/2020 SK.SADAM HOSSEN-MP

ABLAPL/12779/2019

233 122/2020 SK.SADAM HOSSEN-MP

ABLAPL/13167/2019

234 123/2020 SK.SADAM HOSSEN-MP

ABLAPL/12803/2019

235 124/2020 ANANTA SINGHA-MP

ABLAPL/10340/2017

236 125/2020 GUNDICHA BARIK-MP

ABLAPL/11495/2019

237 778/2020 ANNAPURNA TRIPATHY @ ANNAPURNA MISHRA-MP

WP(C)/29079/2019

238 779/2020 ADYASHA MISHRA-MP

WP(C)/28316/2019

239 793/2020 BHABAGRAHI PANDA-MP

WP(C)/16983/2018

240 812/2020 KIRAN SALES-MP

WP(C)/8117/2015

241 813/2020 MAHALAXMI SALES-MP

WP(C)/8116/2015

242 824/2020 HRUSIKESH PANDA-MP

WP(C)/27716/2019

243 825/2020 SURENDRANATH MOHANTY-MP

WP(C)/27713/2019

244 827/2020 MANJULATA PADHI-MP

WP(C)/22948/2019

245 833/2020 DR.UTKAL NAIK-MP

WP(C)/15450/2019

246 834/2020 PREM CHANDRA DASH-MP

WP(C)/27684/2019

Page 8/9



247 835/2020 BILASINI PANIGRAHI-MP

WP(C)/28774/2013

248 851/2020 MAMATA MANJARI JENA-MP

WP(C)/20335/2019

249 858/2020 SOUMENDRA KU.PANDA-MP

WP(C)/24285/2017

250 859/2020 PURNENDU PRATAP MOHAPATRA-MP

WP(C)/29114/2019

251 860/2020 ALEKHA SETHI-MP

WP(C)/29108/2019

252 907/2020 NARENDRA NATH RATH-MP

WP(C)/27565/2019
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